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Mr. Shallendra Shnvastava. Counsel for appllcant.

Heard learned counsel for the agpheant. R
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We are of the view that it is‘not a case where notices is requlred; o
© %0 be inswed in this case. T the applicant ia aggrioved by & action of et
respondents in not cancefing the panel dated 29.06.2005 of  Section . .




